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Dated Guwahati the S )anuary, 2025.

yours faithfully,

stl-
JT. REGISTRAR (VIGITANCE)

From

To,

With reference to the above, I am directed to inform you that you have beengranted casuat leave on 31.12.2024, along with station leave permission from theevening ot 30'12'2024 tilr the mornin g or 02.01.2025. The District & sessions ludge,Cachar and in his absence, the next senior most Judiciar officer avairabre at the station sha,remain in charge of your Court and Office in your absence.

Sub: Casual leave.

Ref:- You r lener No. SMACI/ I4lI/5/755 dated 30. 12.2024.
Sir
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17The District & Sessions Judge, Cachar.
.,2. ne project Manager, Gauhati High Court.
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